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(©) No, Sir.

now been in-
auction p.r

(d) The plot has
cluded in the ensuing
gramme.

-Officer of Plot to the Maharashtra
hovemment in Lien of Sirmur Plot

9628. SHRI MUKESH R. PATEL:
SHRI SANJAY NIRUPAM:

Will the Minister of URBAN AF-
FAIRS AND EMPLOYMENT be plea-
sed to state:

(a) whether the Centrgl Govern-
eni have offered a plot at Shrinivas.
~1in liey of the Sirmur plot, to the
siaraghtra Governmeny and whe-
w1 due to inconvenience and ua-
saltability, the Maharashtra Govern-
uent hag refused the offer;

(b} if so, whether Government are
'guing to vacate the Sirmur plot and
hind over the same to the Maharash-
ra Govemment;

(e) if so, by when it would be
Rxecuted; and
d) it not, the alternative steps

"oposed to Le taken by Government
this regard?

THE MINISTER OF STATE OF
MINISTRY OF URBAN
AIRS AND EMPLOYMENT (DR.
- VENKATESWARLU): (a) Yes,
- 1.5 acreg land in ~ Srinivaspuri
m liew of Sirmur Plog was offe-
‘T°hlhe Government of Maharash.
- bt Government of Maharashtra
led that they were nop ia-
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i, 1.5 acres 1and in Srinivas-
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(h)D::,:.\:_( srise in view of reply

4y F X

\ Furiher Steps in this regard
la consuliation with the
of tre.
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Revision of Population Limjt of towns

2620. SHR] MUKESH R. PATEL:
SHRI SANJAY NIRUPAM;

Will the Minister of URBAN AF-
FAIRS AND EMPLOYMENT be
pleased to refer ty answer (o Starred

Question 124 given in the Rajya
Sabha op the 31st July, 1997 and
state;

(a) whether it is a facg that the
population limit of the towns to be
considered under AUWSP has been
increased from 20,000 to 1,00,000;

(b) if so, the detailed thereof; and

(c) what is Government's decision
regarding Maharashtrg Government's
demand of increasing the quantity of
water being supplied in urban areas
from 70 lpcd o 100 lped?

THE MINISTER OF STATE OF
THE MINISTRY OF URBAN AF.
FAIRS AND EMPLOYMENT (DR. U,
VENKATESWARLU): (a) No, Sir.

(b) Questipn does not arise,

(¢) It has been clarified in the
reply sent to the Maharashtra Govern-
ment tha¢ the present norm of 70 lpcd
is considered adequate for towng
having population upto 1,00,000 as
these towns do mot generally 0
large industria] and institutional re-
quirements of water.

Statue on Willingdon Crescent

2630. SHRI K. R. MALKANL
Will the Minister of URBAN AF-
FAIRS AND EMPLOYMENT be ples
sed 1o state:

(a) whether the begutiful group
statue on Willingdon Crescent Sardar
Pate] Road junction in New Delhi is
an approximate representation  of
Dandi March;

(b) whether it is o fact that s PIX
of this art sculpture has been P
on Rs. 500-notes;



